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BEFORE THE NATIONAL GREEN TRIBUNAL

WESTERN ZONE BENCH, PUNE
ORIGINAL APPLICATION NO. 59 OF 2019 (WZ)

 NOTARIAL REG,
| ENTRY 0.0 33
} pate. S3/[07 (2726

Mr. Sakharam Asaram Kale
& Anr. +APPLICANTS
//Versus//

Regional Officer, MPCB
& Others +RESPONDENTS

COMPLIANCE AFFIDAVIT ON BEHALF OF RESPONDENT

NO. 7, PURSUANT TO THE ORDER DATED 20.04.2026

I, Shri 8. V. Ramarao, IFS, aged about 58 years, presently
working as Additional Principal Chief ‘Cor;servator of Forests &
Nodal Officer, Maharashtra State, Nagpur, having my office at Van
Bhavan, Civil Lines, Nagpur, do hereby solemnly affirm and state
as under:
1. I say that I am the Additional Principal Chief Conservator of
Forests & Nodal Officer, Maharashtra State, Nagpur and am duly
authorized to file the present affidavit on behalf of Respondent
No.7 namely Principal Chief Conservator. of Forests (Head of

Forest Force), Maharashtra State, Nagpur. [ am conversant with the
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facts and records of the case and hence competent to swear this

affidavit.

2; I respectfully submit that this Hon'ble Tribunal, while

hearing the above Original Application on 20.04.2026, was pleased

to direct Respondent No.7 to place on record details regarding the |

survival of compensatory afforestation plantations raised against

diversion of forest land for rehabilitation and upgradation of

National Highway No.211 (presently NH-52).

3. At the outset, the answering Respondent most respectfully
submits that this Hon'ble Tribunal, vide order dated 20.04.2026,
was pleased to direct Respondent No.7 vto. file the present
compliance atffidavit within a period of two weeks. Owing to the
time required for obtaining updated information from the concerned
field authorities, verification and reconciliation of the official
records;, and confirmation of the plantation figures, the present

affidavit could not be filed within the stipulated period. The delay is

wholly inadvertent and neither intentional nor deliberate. The

answering Respondent has the highest regard for this Hon'ble

Tribunal and Jeeply regrets the delay. The answering Respondent [ *

0.
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most respectfully tenders an unconditional and unqualified apology
for the delay and humbly prays that this Hon'ble Tribunal may

graciously be pleased to condone the same in the interest of justice.

4. In compliance with the aforesaid directions of this Hon'ble
Tribunal, information was called from the Conservator of Forests
(Territorial), Chhatrapati Sambhajinagar vide this office letter dated
17.06.2026 regarding the present status and survival of
compensatory’ afforestation plantations. The copy of the said letter

dated 17.06.2026 is marked as ANNEXURE- R-1.

o o i ———

5. The Conservator of Forests (Territorial), Chhatrapati
Sambhajinagar furnished the requisite information vide letter dated
18.06.2026 and 24.06.2026 along with supporting records, field
verification reports and geo-tagged photographs of plantation sites.
The copies of the Letter dated 18.06.2026 & 24.06.2026 receivéd
from CF (Territorial), Chhatrapati Sambhajinagar are collectively

annexed herewith as ANNEXURE- R-2

6. It is respectfully submitted that compensatory afforestation
was undercaken by the Forest Department in accordance with the

conditions stipulated as part of final approvals in the proposal -
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Rehabilitation and upgradation from existing 2 lane to 4 lanes of
Yedshi to Aurangabad section of NH- 211 under the Forest
Clearance granted by the Government of India for diversion of

forest land involved in the project.

7A. The details of compensatory afforestation and present

survival status, as verified by the concerned field officers, are as

follows:
rSr. Forest Division | Trees Trees Survival
No. Planted Survived |Percentage
1 O_smanabad 2,314 ‘ 2,019 87.25%
(Dharashiv)
Forest Division
2 Beed Forest | 2,900 2,030 70.00%
Division

7B. We alsc humbly submit that due to an inadvertent clerical
error in the carlier affidavit, the tree plantation count for the
Osmanabad Division was erroneously stated as 2,222. Upon re-
verification from the field authorities, the correct and actual figure

stands at 2,314. The error is deeply regretted, and we pray that this




760

Hon’ble Tribunal may kindly take the rectified figure of 2,314 on
record.

8.  The aforesaid figures are based ubon field verification
conducted by the concerned territorial forest authorities and
supported by plantation registers and departmental records

maintained by the Forest Department.

9. The plantation areas are being regularly protected,
maintained an€ monitored by the Forest Department. Necessary
silvicultural ~ operations, casualty replacement and protection
measures are being undertaken from time to time (o ensure

sustainability of the plantations.

10. It is respectfully submitted that the Forest Department ha;
complied with its obligations relating to compensatory afforestation
arising out of diversion of forest land approved under the Forest
(Conservation) Act, 1980 and the information furnished herein is
based upcn official records received from the concerned field

authorities,

11.  The answering respondent respectfully submiits that its role in

the present matter is confined to processing, tnonitoring and
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compliance of conditions relating to diversion of forest land and
compensatory afforestation. The information furnished herein is
without prejudice to the rights and contentions of other respondents
regarding compliance of Environmental Clearance conditions

applicable to the project.

12.  The present affidavit is therefore filed in compliance with the
directions contained in the order dated 20.04.2026 passed by this

Hon'ble Tribunal.

13. In view of the foregoing facts and circumstances, the
Respondent No. 7 most respectfully prays that this Hon'ble Tribunal
may graciously be pleased to condo;ﬁe the delay in filing the present
compliance affidavit. The Respondent further prays that this
Hon'ble Tribunal may be pleased to take the present affidavit on
record as compliance of the directions contained in the order dated
20.04.2026, and pass such further order(s) as this Hon'ble Tribunal

may deem fit and proper in the facts and circumstances of the case.
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SOLEMN AFFIRMATION

I, Shri S. V. Ramarao, IFS, the above-named deponent, do
hereby verify that the contents of paragraphs 1 to 13 above are true
and correct to my knowledge derived from official records and
information received. The affidavit is drafted by my counsel as per

my instructions and have been explained to me in vernacular.

Hence verified and signed at Nagpur on this 9 " day of July,
¢ .
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//TRANSLATED COPY//

™ Oifice of the Prine

ipal Chief Conservator of Forests ( Head of Fo
Maharashtra State, Nagpur
Addition:) Principal Chief Conservator of Forests & Nodal Officer, 1* Floor, B Wing
Van Bhavan, Ramgiri Road, Civil Lines, Nugpur- 440 001
Tel. No.: 0712- 2556916 . E-imail: gggggj;gg,gﬂfgvmgh;l( eslLgoN 1

No.Desk- 1 7/FCA/640 120206-27
Nagpur - 440 001.
Date:17.06.2026

To,
The Conservator of Forests (Territorial),
Chhatrapati Sambhajinagar.

Subjecl:Submission of information regarding the Survival Report ol trees pianted under
Compensalory Afforestation in compliance with the Order dated 20.04.2026 passed
by the Hon'ble National Green Tribunal, Western Zone Bench, Pune, in Original

Application No. 59 of 2019 (W2).

Reference: Order dated 20.(4.2026 passed by the Hon'ble National Green ‘Iribunal. Western
Zone Bench, Puae.

The Hon'ble Nationul Green Tribunal, Western 7one Bench, Pure. vide its order
dated 20.04.2026 in Original Application No. 59 of 2019 (WZ), has directed that information
regarding the number of trees surviving out of the plantations raised under the Compensatory
Afforestation Scheme be furnished by way of an affidavit.

Accordingly, you arc requested 10 furnish the Survival Report of the plantations raised

under the Compeusatory \fforestation Scheme in respect ol all the concerned Forest

" Divisions under your jurisd ction, along with all relevant supporiing records and documents.

to this office at the earliesi, SO that necessary action may be taken for filing the requisite’
affidavit before the fon'ble National Green Tribunal within the stipulated time.

As the matter is of un urgent nature and pertains to compliance with the dircetions of
the Hon'ble National Green Tribunal, the requisite information may kindly be furnished 1o
this office on priority.

Enel.: As above.

Sd/-
(S. V. Ramarao) ‘
Additional Principal Chief Conservator of Forests & Nodal Officer.
Maharashtra State, Nagpur

Copy to: The Deputy Conservator of Forests, Dharashiv Forest Division. for information and
pecessary action. -

— WL
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//TRANSLATED COPY// ;

Office of the Couservator of Forests (Territorial), Chhatrapati Sambhajinagar
"Vanbhavan", Harsul Roud. Osmanpura, Chhatrapati Sambhujinagar - 431005
Phone No.: 0240-2332208 / 2484608
E-muail: ceftabad@mahaforest.gov.in

No. Ksham-1/CAMPA/P.Cr.74(26.27)/315/2025-26
Date: i8/06/20626

To,
The Additional Principal Chizf Conservator of Forests
& Nodal Officer.Maharashtra State, Nagpur.

Subject:Submission of information regarding the survival of trees planted under
Compensatory Afforestation, as per the Order dated 20.08.2025 pussed by the
Hon'ble National Green Tribunal (NGT), Western Zone, Pune in Original
Application No. 59,2019 (WZ).

Reference:

1. Your office letter No. FCA/640/26.27/Nagpur dated 17.06.2026.

2. Letter No. A/Jamini/1094/26-27 dated 17.06.2026 received from the Office of
the Deputy Conservacor of Forests, Dharashiv.

3. Letter No. A/Jamini/308/26-27 dated 17.06.2026 received from the Oflice of
the Deputy Conservator of Forests, Beed.

: In the OUriginal Applicatiﬁn No. 59/2019 (WZ) before the Hor'ble National
Green Tribunal (NGT), Western Zone, Pune, vide Order dated 20.08.2025. directions
have been issued to submit information regarding the survival of trees planted under
Compensatory Afforestation. Accordingly, instructions have been received from your
office to furnish the said iniormation.

In response to the above instructions, the information regarding the survival
of trees planted under Conipensatory Afforestation in the Dharashiv and Beed Forest
Divisions under this Circle has been compiled and is submitted herewith for further
neeessary action.

Enclosure: As above.

Sd/-
(Pramod Chand Lakra)
Conservator of Forests (Territorial)
Chhatrapati Sambhajinagar.

4
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Office of the Conservator of Forests (Territorial), Chhatrapati Sambhajinagar
"Vanbhavan", Harsul Road, Osmanpura, Chhatrapati Sambhajinagar - 431005
Phone No.: 0240-2332208 / 2484608
E-mail: ccftabad@mahaforest.gov.in

No. Ksham-1/CAMPA/P.Cr.74(26.27)/338/2025-26
Date: 24/06/2026

To,
The Additional Principal Chief Conservator of Forests
& Nodal Officer,Maharashtra State, Nagpur.

Subject: Verification and confirmation regarding the number of trees planted under \
Compensatory Afforestation in Osmanabad (Dharashiv) Forest Division in
connection with Original Application No. 59/2019 (WZ) pending before the Hon'ble
National Green Tribunal, Western Zone Bench, Pune.

Reference:

1. Your office letter No. FCA/640/26.27, Nagpur dated 17.06.2026.

2. Letter No. A/land/1045/26-27 dated 17.06.2026 of the Divisional Forest Officer,
Dharashiv.

3. This office letter No. 1/Comp./P.Cr.74(26.27)/395 dated 18.06.2026.

4. Your office letter No. Desk 17/Nodal/C §N/690/26.27, Nagpur dated 24.06.2026.

5. Letter No. A/Land/1980/26-27 dated 24.06.2026 of the Divisional Forest Ofticer.
Dharashiv.

With reference to the above subject, in the order dated 30.04.2026 passed by the

Hon'ble National Green Tribunal (NGT), Western Zone Bench, Pune in Original Application

No. 59/2019 (WZ), directions were issued to submit an affidavit indicating the actual number

of trees surviving out of the plantations raised under Compensatory Afforestation.

Accordingly, the Divisional Forest Officer. Dharashiv submitted, vide reference

No. 2 above, the details of the number of plantations carried out under Compensatory

Afforestation along with the Survival Report to this office. The said report was forwarded by

this office to your office along with a covering letter vide reference No. 3 above.

Subsequently, it was brought to the notice of this office through reference No. 4
above that there was an error in the number of plantations mentioned in the said report, and
instructions were issued to submit a corrected report.

Accordingly, the Divisional Forest Officer, Dharashiv, vide reference No. 5 above.
has clarified that the correct number of plantations carried out under Compensatory
Afforestation is 2314. Along with the said letter, an attested copy of the relevant extract has
also been submitted to this office.

The said reference letter No. 5 and the attested copy received therewith are being
forwarded herewith for further necessary action.

Enclosure: As above.

Sd/-
(Pramod Chand Lakra)
Conservator of Forests (Territorial)
Chhatrapati Sambhajinagar.
Copy to:The Divisional Forest Officer, Dharashiv, for information and necessary action.
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Mr. Sakharam Asharam Kale ...Applicant
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